12.03 hrs.

Title: Announcement of Government Business during the remaining part of the Monsoon Session, 2000 by the
Minister of Parliamentary Affairs.

MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI PRAMOD
MAHAJAN): Sir, with your permission, I rise to announce that Government Business during the remaining part of the
Monsoon Session, 2000 will consist of:-

1. Consideration of any item of Government Business carried over from today's Order paper.
2. Discussion and voting and consideration and passing of the Appropriation Bills relating to the following:-

a. Demands for Excess Grants (Railways) for 1997-98.
b. Supplementary Demands for Grants (Railways) for 2000-2001.

1. Consideration and passing of the following Bills:-

a. The Protection of Human Rights (Amendment) Bill, 2000
b. The Punjab Municipal Corporation Law (Extension to Chandigarh) Amendment Bill, 2000.
¢. The Aircraft (Amendment) Bill, 2000.

1. Consideration and passing of the following Bills as passed by Rajya Sabha:-

a. The Constitution (88" Amendment) Bill, 2000

b. The Constitution (861" Amendment) Bill, 2000.

1. Consideration and passing of the following Bills after they have been passed by Rajya Sabha:-
a. The Workmen's Compensation (Amendment) Bill, 2000.

b. The Passport (Entry into India) Amendment Bill, 2000.

c. The Indian Boilers (Amendment) Bill, 1994.

d. The Multimodal Transportation of Goods (Amendment) Bill.

e. The Forfeiture (Repeal) Bill, 2000.

—_—

. Consideration and adoption of the Resolution seeking approval of the House to the proposal of the
Government to reject the Award given by the Board of Arbitration in C.A. Reference No. 6 of 1981 relating
to revision of rates of Overtime Allowance.

2. Consideration and adoption of the Resolution seeking approval of the House to the proposal of the
Government to reject the Award given by the Board of Arbitration in C.A. Reference No. 11 of the 1992
relating to upward revision of pay scales of Stenographers Grade D' of Central Secretariat
Stenographers Service.
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DR. V. SAROJA (RASIPURAM): Sir, the following item may be included in the next week's agenda:

Some Scheduled Caste and Scheduled Tribe employees of the Railways have been chargesheeted and
punished under some rules. Punishments imposed are in excess of the punishments prescribed under
rules.

DR. AD.K. JAYASEELAN (TIRUCHENDUR): Sir, the following items may be included in the next week's agenda:

1. Need to expedite setting up of an energy plant based on tidal waves at Kulasekarapatnam, the first of its
kind in the world in Tiruchendur constituency.

2. Need to modernise and expand Kanyakumari railway station by allocating adequate funds and starting
several trains from there to various parts of the country.

SHRI BASU DEB ACHARIA (BANKURA): Sir, the following items may be included in the next week's agenda:

1. The Government's decision to close down six Central Public Sector Undertakings namely MAMC,
BPMEL, NBCIL, WIL, RIC and TAFCO.

2. The hutments of the poor and downtrodden people living in slums in Delhi are being demolished.
Thousands of poor people are being evicted and thrown to the street without making alternative
arrangement. Demolition should be stopped forthwith. There should not be any demolition without making
alternative arrangement.

PROF. UMMAREDDY VENKATESWARLU (TENALI): Sir, the following items may be included in the next week's
agenda:

1" Finance Commission and their ill effects on the developing States.

1. Recommendations of 1
2. Discussion on National Agriculture Policy document tabled by the Minister of Agriculture in Parliament.
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SHRI KIRIT SOMAIYA (MUMBAI NORTH EAST): Sir, the following items may be included in the next week's
agenda:

1. Creating health awareness about Hepatitis 'B' virus.

2. Development of Information Technology/Internet programmes, software programmes in all Indian
languages to take Information Technology to masses.
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MR. SPEAKER: The House shall now take up zero hour.

Shri Mulayam Singh Yadav, the notice given by you in regard to a case of breach of privilege is under my
consideration.



